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Allegations levelled by Wen Bengal 
O r. CW«1 Minuter against Minister 
at Home Attain

*808. Shri Ran Gopal Shalwale:
Will the Minister of Home Affair* 
be pleased to state:

(a) whether he has received from 
the West Bengal Government the 
facts regarding the reported allega
tion* by the Deputy Chief Minister 
•of West Bengal against him to the 
♦fleet that the latter had instigated 
officials to revolt;

(W if *o, the text of the report; 
and

(c) Government's reaction thereon?

The MOnMer at Hone Attain (Shri 
T. B. Chavan): (a) and (b). Yes,
Sir.

The West Bengal Government have 
stated that Deputy Chief Minister’s 
aameh as reported in the Statetman 
e t  #th Jus*, IN f was generally oor-
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<c) The charge made by the Deputy 
Chief Minister of Wert Bengal ia 
■wholly unfair and unwarranted and 
is strongly repudiated.

Pak. Trespass Into South Bernbari 
Village

*810. Shrl s. K. Tapwrlah:
Shri s. S. Kothart:

Will the Minister ol Home Affairs 
be pleased to state:

(a) whether it is a fact that a gang 
of Pakistanis trespassed into Barni- 
para village in South Berubari on 
the 9th June and kidnapped a vil
lager Shri Mahendra Das; and

(b) if so, the action taken by Gov
ernment in this regard?

Hie Minister of Home Affairs <8hr! 
Y. B. Chavan): (a) Five Pakistani
nationals trespassed into the Indian 
territory at vil'age Baraipara, Dis
trict Jalpaiguri, and kidnapped Shri 
Mahendra Das, an Indian national, 
while he was grazing his cattle near 
the border, on 9th June, 1967, Shri 
Mahendra Das returned to his village 
on the same day.

(b) A protest has been lodged by 
the State Government, demanding 
that - stringent measures be taken 
against offenders and asking the 
Government of Katt Pakistan to pre
vent recurrence of such incidents.

DmoM problem in Chamfeal Valley
s m . shri B aton* Paid: Will the 

Minister of Home Affalm be pleased 
to state:

(a) the progress made in the study 
of the dacoii problem ia the CKambal 
Valley and other places by the Cen
tral Bureau of Investigation;

(b) the reasons for the delay in 
completing the study; and

(c) when the Teport is expected to 
be ready?

The W iW it  of MM* ia <h* l M r
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